
31.07.2018   J-1 FOR PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.3   
      HON'BLE MR. JUSTICE SANJIV KHANNA 
      HON'BLE DR. JUSTICE S.MURALIDHAR

 HON'BLE MS. JUSTICE  HIMA KOHLI

AT 2:15 P.M

1. W.P.(c) 2464/2000 SMT.ANJU NIGAM JYOTI SINGH,AMIT GUPTA
VS UNION OF INDIA & ORS ANANT A.PAVGI,ANSHUL SHARMA

MANSI KUKREJA,PADMA KUMAR
ARUN BHARDWAJ,NIKHIL BHARDWAJ
R.L.DHAWAN

COURT NO. 26 
HON'BLE MR. JUSTICE SANJEEV SACHDEVA 

AT 10:30 AM

1. CRL.REV.P.223/2018 SANJAY BHANDARI KAPIL SIBAL,MANU SHARMA
   CRLMA.4750/2018 VS STATE (NCT OF DELHI) KABIR SRIVASTAVA,ADIT PUJARI

AVNEESH ARPUTHAM,ABHIR DATT
AKSHAI MALIK,

 HIGH COURT OF DELHI                            
 30 JULY,2018                              REGISTRAR (LISTING)

/////////



31.07.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 46 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

23. ARB.P. 789/2016           M/S. CABLE CORPORATION OF    S.GOEL, SHIVAM GOEL, LOVKESH 
                              INDIA LIMITED                SAWHNEY                             
                              Vs. M/S. JAY PEE SPORTS                                   
                              INTERNATIONAL LTD. & ANR.                                 

             *****

COURT NO. 47 (OS-C) 
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE YOGESH KHANNA

     AT 10.30 A.M.

29. CS(COMM) 503/2016         CHRISTIAN LOUBOUTIN SAS      PRAVIN ANAND, RASHI PUNIA, 
    I.A. 5766/2016            Vs. ASHISH BANSAL & ANR          SHAMIM NOOREYEZDAN 

30. CS(COMM) 96/2018          ASIAN INDIGENOUS AND TRIBAL  NITESH KUMAR SINGH, SAVITA,      
    I.A. 1657/2007            PEOPLES                      NEHA, JAWAHAR RAJA
    I.A. 4926/2009            Vs. SOUTH ASIA HUMAN RIGHTS                
    I.A. 8383/2013            DOCUMENTATION                    
                                                           
31. CS(COMM) 133/2018         SOUTH ASIA HUMAN RIGHTS      JAWAHAR RAJA, NITESH KUMAR         
    I.A. 10889/2006           DOC.TRUST & OTHERS             SINGH, SAVITA, NEHA, RAJU         
    I.A. 13353/2013           Vs. SUHAS CHAKMA AND OTHERS                     
    I.A. 6285/2014                                             
    I.A. 891/2017                                           
    CRL.M.A. 1389/2017                                                      
    I.A. 8791/2017                                           
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